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* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ C.O.(COMM.IPD-CR) 7/2024

MR JASPREET SINGH .....Petitioner

Through: Mr. Manish Kumar Mishra, Ms.
Akansha Singh and Mr. Saransh
Saini, Advocates.

versus

MR MOHAMMAD MUSTAQIM & ANR. .....Respondents

Through: Mr. Peeyoosh Kalra, Mr. Sudhindra
Tripathi, Mr. Yashwant Singh Baghel
and Mr. Abhishek Bhardwaj,
Advocates for respondent No. 1 along
with respondent No. 1 in person.
Ms. Nidhi Raman, CGSC with Mr.
Zubin Singh and Ms. Rashi Kapoor,
Advocates for respondent No. 2/ UOI.

CORAM:
HON'BLE MR. JUSTICE AMIT BANSAL

O R D E R
% 26.09.2024

1. The present petition has been filed under Section 50 of the Copyright

Act, 1957 seeking cancellation of the impugned artistic work

“ ”, titled “Circle of Life” , bearing no. A-132132/2019

granted in favour of the respondent no.1 by the respondent no.2/Registrar of
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Copyright.

2. Notice was issued in the present petition on 30th May, 2024.

3. Mr. Peeyoosh Kalra, Advocate, on instructions from respondent no.1,

who is physically present in Court, submits that he would have no objection,

if the relief sought in the petition is granted.

4. Accordingly, the present petition is allowed and the impugned

copyright registered via registration no. A-132132/2019 in the name of the

respondent no.1 is directed be removed from the Register of Copyright.

5. Copy of this order be sent to respondent no.2/Registrar of Copyright

for compliance through e-mail at registrar.copyrights@gov.in.

6. All pending applications be disposed of.

AMIT BANSAL, J
SEPTEMBER 26, 2024
kd
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